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Judicial Translator (Open) Examination, 2019

Stage II Main (Descriptive) Examination

Total Marks: 200 Time Allotted: 120 Minutes

Question no. 1 Transla&following passage in English; 60

$ITd aBinRia. eMT fh an1 qiTUTaq gRT BMa f+In
WT i YU {fHaT fOiTd fey=1 11<ct;Iq ;rfi i HId var a
Wild ajd 3taMe ft 1 yen $fda fBfd Rytt ?IqdIg #f i
Bmg #€mqRnqnirTdt gT fbgH$3rf:RhaqqHtFuq & THU
ait :#afaEft Ivr q=lh iNn leven 8vT\$3mraq
qeio2n d: +TtJfTt BW me di it ! tHe gaa $Rr,iT f+fTe

Rda tiMTT ni Za ma e, dl ad 6qdlcla IIT HTfeRff & qpa

di XT+ + pn dm Wal 31fqqjqd qa 8 fM Ul,tdI qd Mri I acl
ea win %i art=h qgt,uraraa &aa aRId mr fI
gen $fhm f+iTf it fh qq 3$PM & qaavq dl qwtqTI 38
RR WRiT B I Wga WHa ii. gen SfRaT MiTe firm th bn

qMW tiT Tj{ gt ofR gw 3fBaT fBiTt ann $ qRd qa?d
nan ft aM=ri & qeOgq d: qfa fhqTa a,in anT & I

gw SfRaT RiTe 61 ahl fiR th 31 dIn oIlldIg dr SIrh1 wlr
iI

Question no. 2 Translate the following passage in Hindi: 60

There is distinction between readiness to perform the contract and willingness
to perform the contract. By readiness may be meant capacity of the plaintiff to
perform the contract which includes his financial position to pay the purchase

price. For determining his willingness to perform his part of the contract, the
conduct has to be properly scrutinized... The factum of readiness and

willingness to perform plaintiff 's part of the contract is to be adjudged with
reference to the conduct of the parties and the attending circumstances. The
court may infer from the fact and circumstances whether the plaintiff was
ready and was always ready and willing to perform his part of the contract.
The fact of this case would amply demonstrate that the petitioner/plaintiff was
not ready nor had the capacity to perform his part of the contract as he had no

financial capacity to pay the consideration in cash as contracted and intended
to buy for the time which disentitles him as time is of the essence of the
contract
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Question no. 3: Write an Essay of two hundred words in English language
one of the following topics:

on any

Value of Travelling
OR

India of my Dreams

40

QuestIon no. 4

( a )

20

Write synonyms of the following words:

1. Admirable

2. Cool

3. False

4. Graceful

5. Quiet
Write antonyms of the following words:

1. Assert
2. Fact

3. Disappear
4. LenIent

5. Pardon

( b)

( c ) Correct the spelling of the following words:

1.

2.

3.

4

5.

Acheive

Disapoint

Knolehge
Ocassion

Seperate

( d ) Correct the following sentences:

1-

2.

3.

4.

5,

It is raining when I got home last night

I have not ate anything.

I fell asleep while I watched TV.
If the world ended tomorrow I will be very sad.
The students were not interested in the lesson because it was bored,

Question no. S Read the passage below and answer the questions that follow: 20

Conversation indeed the most easily teachable of all arts. All you need to do in order to

become a good conversationalist is to find a subject that interests you and your
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listener. There are, for example, numberless hobbies to talk about. But the important

thing is that you must talk about the other fellow’s hobby rather than your own.

therein lies the secret of your popularity. Talk to your friends about things that interest

them and you will get a reputation for good fellowship, charming wit and brilliant mind

There is nothing that pleases people so much as your interest in their interests. A good

conversationalist can be effective only if he/she is able to blend humour, wit, topics of

good interest, presence of mind, knowledge of various things, logical thinking etc. in

fine proportion. Praise and appreciate people, for nothing pleases a man more than

proportion. Praise and appreciate people, for nothing pleases a man more than

appreciation and flattery. It is just as important to know what subjects to avoid as what

subject to select for good conversation. Be careful to avoid unpleasant topics. Avoid

talking about yourself unless you are asked to do so. Use simple words and let the

conversation be interesting, Avoid flowery use of language. Do not repeat the things or

talk about boastfully about your own self_ Let the talk be lively and interesting. People

are interested in their own problems, not yours; sickness or death bores everybody.

Similarly age-old tales, happenings of the past even though they may be real, will never

interest the listeners. The only who willingly listen tda such talk is the doctor, because

he gets paid for it.

(1) What are the basic needs of good conversation ?

(2) What should be avoided in good conversation ?

(3) How can conversation be made effective ?

(4) What topics do not interest peopte ?
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Question no. 2 Translate the following passage in Urdu: 60

There is distinction between readiness to perform the contract and willingness
to perform the contract. By readiness may be meant capacitY of the plaintiff to
perform the contract which includes his financial position to pay the purchase
price. For determining his willingness to perform his part of the contract, the
conduct has to be properly scrutinized... The factum of readiness and
willingness to perform plaintiff 's part of the contract is to be adjudged with
reference to the conduct of the parties and the attending circumstances. The
court may infer from the fact and circumstances whether the plaintiff was
ready and was always ready and willing to perform his part of the contract.
The fact of this case would amply demonstrate that the petitioner/plaintiff was
not ready nor had the capacity to perform his part of the contract as he had no
financial capacity to pay the consideration in cash as contracted and intended
to buy for the time which diserrtitles him as time is of the essence of the
contract.
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Question no. 3: Write an Essay of two hundred words in English language
one of the following topics:

on any

40

Value of Travelling
OR

India of my Dreams
Question no. 4

( a )

20

Write synonyms of the following words:

1. Adm irabte

2. Cool

3. False

4. Graceful

5. Quiet

Write antonyms of the following words:
1. Assert

2. Fact

3. Disappear
4. Lenient

5. Pardon

( b)

( c } Correct the spelling of the following words:

1.

2.

3.

4.

5.

Acheive

Disapoint

Knolehge
Ocassion

Seperate

{ d ) Correct the following sentences:

1.

2

3.

4.

5.

It is raining when I got home last night.

I have not ate anything.

I fell asleep while I watched T V.

If the world ended tomorrow I will be verY sad.
The students were not interested in the lesson because it was bored

Question no. S Read the passage below and answer the questions that follow: 20

Conversation indeed the most easily teachable of all arts. All you need to do in order to

become a good conversationalist is to find a subject that interests you and your
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listener. There are, for example, numberless hobbies to talk about. But the important

thing is that you must talk about the other fellow’s hobby rather than your own.

therein lies the secret oF your popularitY. Talk to your friends about things that interest
them and you will get a reputation for good fellowship, charming wit and brilliant mind.

There is nothing that pleases people so much as your interest in their interests_ A good
conversationalist can be effective only if he/she is able to blend humour, wit, topics of

good interest, presence of mind, knowledge of various things, logical thinking etc. in

fine proportion. Praise and appreciate people, for nothing pleases a man more than

proportion. Praise and appreciate people, for nothing pleases a man more than

appreciation and flattery. It is just as important to know what subjects to avoid as what

subject to select for good conversation. Be careful to avoid unpleasant topics. Avoid

talking about Yourself unless you are asked to do so. Use simple words and let the

conversation be interesting. Avoid flowery use of language. Do not repeat the things or
talk about boastfully about your own self. Let the talk be lively and interesting. People

are interested in their own problems, not yours; sickness or death bores everybody.

Similarly ageuld tales, happenings of the past even though they may be real, will never

interest the listeners. The only who willingly listen tdo such talk is the doctor, because

he gets paid for it.

(1) What are the basic needs of good conversation ?

(2) What should be avoided in good conversation ?

(3) How can conversation be made effective ?

(4) What topics do not interest people ?


